1/3111%;96-
SKJ

2/22,01 .97

|

ool
[

3./ 19.2.97,

& .

/89

4

e —" -

24.4.97

CchM

Y 10/..7. 1997

MES,

29,8, 97
M

O.B,: 665/96

Agjounrad to 22.01,1997 for admission

(v . l\i-MegrOtra)
vice-Chaiman

Agjournsd to 19,02,1997 fa admiss ion.&

'\;\\\

(V N.Mehrotra)
Vi ca-‘«halman

Llst it on 24. 4,97 for hearing on adrxp.ssmn.

Ui

(VeN.Mehrotra)
; , Vice-chakbman

t P

v

List on 10.7.97 for hearing on admission,

,W\RN‘

+c o (V.N. Mehratra)
‘ Ulce-Chaz_rman

List on 29,8.197 for hearing on aamisson,

( V eNj Mehrotra )
Vice-Chaiman

=

List on 3.11.97 for admission, -

&

(VeNo Mehrotra)
Vice-CBairman



7./ 3.11.97.

8

L e —— armat—

153.1.98

cm

9./ 23.3.98.

OA - 665/96

List it om 13.1.98 for admissijpn,

BN\ VA |
(V.N. Mehrotra) -
Vice-chairman '

List on 23.3,98 for admisslon,

W

(V.N. Mehrotrd) o
Vice=Chairman

None for the applicant., List it on 24.4.98 fqr

, : N
admission, _ . . \g :
M{@Q/? N
/ees/ (L.R.K. Prasad) (V.N.| Mehrotra)
P Member (A) - Vice-chairman
g { . o,
10
. ;:‘JT\—'Y.“*’"?};,\ . .
24.4.98 List onkggalafs for  admission,
cM .
(G.Nar as imham) (LR .K.Prasad) L
.Member; (J) Member (a) Ve




Pe

13/16. 2,1999

MBS, Member (J)
14./'8.4.99.
| dafaplt..
/Cés/ (f./ Hming

11/17,07,98

SKT

12/22,09,98

SKJ

( Lakshman Jha )

None for the applicant.,

O.A.: 665/96

List on 22.,09.,1998 for admission. (}

(L. R KePrasad)
Member (A)

Nonefor the applicant.

WY

(V.N.Mehmotra)

Vice-Chaiman

List on 17.,12,1998 for admission, Q

p%gQ?g%isz*

(L.R.K.Prasad)
Membe r (A)

None for the applicant,

(V.N.Mehrotra)
Vice-Chgi:man

List it for admission on 8 4,1999,

tv%@‘%

Memler (A)

Nons for the applicant even on second call._?arused

the earlisr ordenfas well. This OA is dismissed~For
t . .

Member (A)

(s. Narayan)
Vice-chairman

B



